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‘(b) Itis not possible to specify the exact
period uired for providing adequate
amce for two offices referred to in (a)
above. Bilaspur Telegraph Office is located
in a Government building. Steps are
afoot to acguire land in the close vicinity
of the exi building in order to extend
the same. Raigarh Post Office is located
in a building belonging to the State
Government of Madhya Pradesh. The
question of extending the present building
is being vigorously pursued with the State
Government.

Delivery of Telegrams and
Express Letters

1822, Shri H. N. Mukerjee: Will
the Mini of G icati be
pleased to state:

(a) the number of post offices and/or
sub-post_offices where there are no mes-
sengers for delivery of telegrams and ex-
press letters;

(b) whether it is a fact that no such
messengers are employed in Dainhat Sub-
Post Office. Burdwan District, West
Bengal;

(c) whether complaints have been
received regarding delaved delivery of
express letters addressed to Dainhat
Sub-Post Office; and ’

(d) what arrangements are made
for delivery of telegrams and express
letters in Dainhat and similarly situated
Post Offices ?

The Minister in the of
Communications (Shri Raj )

{a) about 2,000,

{b) Yes.

(c) No complaints received in the last
six months.

(d) In offices where the employment
of a separate messenget for the delivery of
telegrams and express letters is not justified
the same are delivered through postal
officials or hired mazdoors.
Directorate-General of Resettlement

and Employmen3y

1823, Shri H. N. Mukerjee: Will
the Minister of Lak be pl 1 to state:

(a) the number of employees of all
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(c) whether it is a fact that while the
day-to-day admini: ion of the Employ-
ment Exchanges has been handed over to the
States, the Union Government retain autho-
rity in regard to policy co-ordination and
general supervision; and

(d) the steps, if any, that have been
taken to assure per Y ploy
to staff of the Organisation ?

The Minister of Labour (Shri Khan-
dul():jd Desai): () 4,737,
yes.

(c) After the transfer of administration
the Central Government will be responsible
only for laying down of policies and s
and for general coordination.

(d) It has peen propnsed to the State
Governments that they should make not
Jess than 60%, of rhe staff permanent.

T & fag el W ade

t53Y. St Yo Wo wifqar: F&w
o 1Y 7 o @ P A f5 e

(%) T # W & fed
teyu-vs # wae § g fe
a7 A @i ;W

(w) =& wafa & 9@ & 9
Wit & fewa dvai § fFad e A
awdr W Tf?

T o ofcrg Wl (s AR
e weR) - (F) ¥ AT TF |
(&) veu FOF wWE
Train Punctuality
1825. Shri H. G. Vaishnav: Wil

the M;’nimr of Rallways be pleased to
state:

(a) the number of express and passenger

trains w! ran to scheduled
time-table during April to July, 1956 on
i metre gauge line

the Kach
ofthe Central Railway ;

b) if the mujority of trainsarefound
mm‘u{%giﬂe,wm‘w&nﬂ meqns are being
s d to

categories under the Directorate-G
of R 1 and Employment at

present;
(b) whether it is a fact that the
Committeee on the Training and Em-
Services recommended in
1954 that thc Organisation should be
::l?rod permanent  without further
¥s

in their I'Gmhyi
and

(c) the reasons for the late running
of the trains slmost every day during the
said period ?

The Minister of Redlways and Trags-

(Shri Lal Bahadur Shastrl) : (3)
of atotal of 244 Express and 488 Passen





